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1.  REPLY ON BEHALF OF RESPONDENT NO.4 

TO THE REPORT DATED 23.11.2024 FILED 

BY RESPONDENT NO.1, HPPCB AND THE 

REPORT DATED 23.11.2024 FILED BY THE 

RESPONDENT NO.2, DISTRICT 

MAGISTRATE, SIRMAUR, NAHAN, 

HIMACHAL PRADESH  

 

2.  ANNEXURE R/4-1 

TRUE COPY OF THE PICTURES OF THE 

RETAINING STRUCTURES RESTORED BY 

THE RESPONDENT NO.4 AT THE SITE 

 

3.  ANNEXURE R/4-2  

TRUE COPY OF THE PICTURES OF THE 

DUMPING SITE SHOWING THE 

RECLAMANTION WORK CARRIED OUT BY 

THE RESPONDENT NO.4 

 

4.  PROOF OF SERVICE  

 

 

RESPONDENT NO.4 

 

 

PLACE: NEW DELHI  

DATE: 12.12.2024 

THROUGH  

 

 

 

 

AJAY MARWAH, 
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COUNSEL FOR THE RESPONDENT NO.4 

136, NEW CHAMBERS BLOCK,  

MC SETALVAD BLOCK, 

SUPREME COURT OF INDIA, 

NEW DELHI-110001 

PHONE NO-9711193535 
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swaroop mishra <swarmishra95@gmail.com>

PROOF OF SERVICE- MA No. 62/2024 in OA No. 43/2023 | Dinesh Kumar v. State
of HP and Ors.-Reply of Respondent No.4
1 message

swaroop mishra <swarmishra95@gmail.com> Thu, Dec 12, 2024 at 3:53 PM
To: mspcb-hp@nic.in, "courtcasengt2@gmail.com" <courtcasengt2@gmail.com>, adm-sir-hp@nic.in

Respected Sir/Ma'am,

We act on behalf of and under instructions of Respondent No.4.

PFA a copy of the reply filed by the Respondent No.4 to the reports furnished by your good offices before the Hon'ble
National Green Tribunal. 
Please consider this email a proof of service of the same. 

--
Swaroopananda Mishra,
Advocate,
Office of Mr. Ajay Marwah, AOR 
Phone No.-7016409332

Reply-Affidavit Resp No. 4.pdf
1961K
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